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Sapport to Land Grab Movement by 
Radio Moscow 

·143. SHRI V. NARASIMHA RAO: 
SHRI D. N. PATODIA : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whetller Radio Moscow has suppo-
rted the land grab movement in India: aad 

(b) if so, the reaction of the Govern-
ment of India in tbis regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
( SHRI SURENDRA PAL SINGH) : 
(a) Radio Moscow has reported the 
views aT the CPI and an interview with it. 
General Secretary on the subject. 

(b) Does nol arise. 

Attack on Gborpadi Police StatIon by 
Mabar Regiment in Poona 

.144. SHRI BABURAO PATEL: Will 
the Minister of DEFENCE be pleased 
to state: 

(a) whether 400 Jawans of the Mahar 
Regiment attacked Ghorpadi Police Station 
in P<.looa, broke shops, entered civilian 
homes and assaulted women causing riot 
and panic on the night of 8tb October, 
1970; 

(b) the number of policemen and civi-
lians injured by these Jawans with the 
designations of tbe injured policemen; 

(c) the reasons why superior Army 
officers arrived late on the scene in spite 
of SOS from tbe police and maay civilians; 
and 

(d) tbe discIplinary action taken against 
the rioting Jawans ? 

THE MINISTER OF DEFENCE (SHRI 
JAGJIWAN RAM) : (a) No, Sir. Only a 
scutHe between some Jawanl and the rail-
way/civil Police took place at Gborpadi 
(Poona) on the 8th October, 1970. 

(b) Two policemen, viz. one Head 
Constable and one Police Constable were 
injured in thIs scutHe. One Army personnel 
was also injured. No civilian was injured. 

(c) There was no inordinate delay on 
the part of the military officers in arriving 
at the scene of the incident. 

(d) The disciplinary action taken agai. 
nst the Army personnel involved in the 
incident is indicated below :-

One JCD-was tried by a court martial 
and awarded sentence of dismi-
ssal from service. 

3 Jawans-Trial by court martial is in 
progress. 

20 Jawans-have been tried summarily and 
suitably punished. One Jawan 
who is still in hospital will also 
be tried summarily on discba .. 
rge from the hospital. 

Cautioa OIl ase or Aspirin 

*145. SHRI VIRENDRA KUMAR 
SHAH: Will the Minister of HEALTH 
AND FAMILY PLANNING AND 




